01 (East) , Sh. P. Bhargav Rao, Ld, JMFC /East , Ms Neha
Courts regarding change of duty as Duty JM for the month
dated 21.01.2025 Is partially modifled, as under:-

est recelved from Sh. Priw Roj , LAJMFC-
Kunak Sonl, Ld. IMFC (East)Karkardooma

In view of joint requ

Garg, Ld. IMFC {Bast) and Sh.
of February *2025, Duty Roster bearing no. S9/CIMEAST/KKDELHL,

Si. Ne. | Name of the Duly MM

Duty to be In place of
performed on

Sh. P, Bhargav Rao Ld. J.M.F.C-05 (East),
08-02-2025 | R/o House No. 2012, Gulabi Bagh, Delhi govt.
Restdance, Delhi.

gl Pritu Raj , Ll JMEFC-01 (East)
R/o Flat No. 30 D, Surya Apattments,

1 |sh. Pritu Raj, Ld.JMFC-01 (East)
Rsa Flat No. 30 D, Surya Apartmetts, Sector-13,
Rohini, Delhi-110085,

2 |sh. B, Bhargav Ras Ld. J.M.F.C-05 (East),

Sector-

Rio House No. 2012, Gutabi Bagh, Delli govt. 09-02-2025
Residance, Delhi 13, Rohini, Delhi-110085.

3 | ns. Neha Garg, Ld, JMFC-02 (East) St Kunal Soni, Ld. JMFC- (Digital Traffic
/o Flal No. 1708, Delhi Adminisiration Flas, 12-02-2025 CourtyYEast
Gulabi Bagh, Delhi L R/o C1/405, Milan Vihar Apartments, Patpargan},

L Extension, Delhi-110092.

4 | Sh, Kunal Seni, Ld. JMFC- (Digital Trafflc Ms, Neha Garg, Ld. JMFC-02 (East)

Court)/East 15-02-2025 R/o Flat No. 1708, Delhi Administration Flats,
e Gulabl Bagh i

R/o C1/405, Milan Vihar Apartments, Patparganj, LP.
Extension, Delhi-110092.

Rest of the conditions In circular No. SO/ CIM/EAST/IKKD/DELH], dated 21.01,2025, sha

(Dee
Chief Jud}
Karkardy]

No. gg)—CJMIEASTfKKIWDEIM Dated: 01.08.

Copy for information to:-
1. The Ld. Repistrar Genexal, High Court of Delhi at New Delhi.

The Principal District & Sessions Judge (HQ) and West, THC, Delhi.
The Principal District & Session Judge East, North-East, and Shahdara, Karkardooma Cout
The Principal District & Session Judge, New Delhi, Patfala House, New Delhi. '
The Principal District & Sesston J udge North, and North- Wast, Rohini, New Delhi.
The Principal District & Sesston Judge, South-West, Dwarka, New DelhL

The Principal District & Sesston Judge Sontl, and South-East, Saket, New Delhi,

The Principal District & Session Judge-cum-Spedal Judge, PC Act (CBD), Rouse Avenue, New Delhi.

The CMM, Central and West (Tis Hazarl}, New Delhi (PHC), North & North-West (Rohini), Scuth- West {Dwarka), South &

South-East (Saket), North-East and Shahdara, Karkardooma Courts, Delhi,
10. The Ld. Secretary, DLSA East, Karkardootma Cauits, Delht,
11. All the Ld. Metropalitan Magistrates, East District, Karkardooma Courts, Delhi,
\ 1 2-THe Incharge, District Courts Web-Site Committee, Tis Hazari Courts, Delhi.
13. The Incharge Computer Branch, Karkardooma Courts, Delhd. (u ploading on Layers/ Web-Site).
14. Superintendent Admn, and Care Toking Branch, Karkardooma Courts, Delhl.
15. Incharge Pool Car, Karkardooma Courts, Delhl,
16. Incharge Cash Branch, Karkardooma Courts, Delhl,
17. Director of prosecution, Delhi thr, Prosecution Branch, KKD Couris, Delp.
18. Chief Public Prosecutor, Karkardooma Courts, East, Delhl.
19, The Commissioner of Police, Delil and DCP, East, Deill.( Through Chowki Incharge KKD,Delhi.)
20. The ! G (Prison), Tihar Jall, Delhl/ New Dethl.
21. Lock Up Incharge, Karkardooma, Delhi.
22, Information Cente/(E-Sewa Kendra), Karkardooma Courts, Delhi.
23. Video Conference Room, Karkardooma Courts, Delhl,
24. Web-Site Commtttee (Computer Branch}.
25. The Secretaries, Bar Association, THC,PHC, Rehin), Dwarka, and Saket Cour, Delhi

26. Office Order File.

OO0 N L b L

(Deepak Aumar-I)
Chief JudicialyMagisirate, East
Karkardooma' Courts, Delht




